$~39 & 40

* IN THE HIGH COURT OF DELHI AT NEW DELHI

+ W.P.(C) 6063/2023 & CM APPLs. 23724/2023, 42015/2023,
42016/2023, 46113/2023 & 52063/2023

ANSAL PROPERTIES AND INFRASTRUCTURE LIMITED
..... Petitioner
Through:  Mr. Raghav Sabharwal, Advocate.
Mr. Sujoy Datta and Mr. Vibhor
Kapoor, Advocates.
Versus

UNION OF INDIA&ORS. ... Respondents

Through:  Mr. Ravi Prakash, CGSC.
Mr. Abhishek Agarwal, Advocate for
HUDCO and HSC.
Mr. Ankur Chawla and Ms. Prerna
Mahajan, Advocates in CM APPL.
46113/2023.
Mr. Rishi Kapoor, Advocate for
Intervener.

+ W.P.(C) 15918/2023 & CM APPLs. 64114/2023, 64116/2023
JSAGAR ASSOCIATES ... Petitioner
Through:  Mr. Buddy Ranganathan, Advocate.

VErsus

HOUSING AND URBAN DEVELOPMENT CORPORATION LTD
&ORS. L. Respondents
Through:  Mr. Abhishek Agarwal, Advocate for
HUDCO and HSC.
Mr. Vijay Joshi, SPC with Mr.
Shubham Chaturvedi, Advocates for
R-2.
Mr. Ajjay Aroraa, Mr. Kapil Dultta,
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CORAM:

Advocates for MCD.

Mr. Raghav Sabharwal, Advocate for
R-5.

Mr. Anuj Malhotra, Advocate.

Mr. Tushar Sannu and Mr. Sahaj
Karan Singh, Advocates.

Mr. Rishi Kapoor, Advocate for
Intervener.

HON'BLE MR. JUSTICE SUBRAMONIUM PRASAD

ORDER
% 15.05.2024

List on 25.09.2024.

MAY 15, 2024
Rahul

This is a digitally signed order.

SUBRAMONIUM PRASAD, J

The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.

The Order is downloaded from the DHC Server on 18/06/2025 at 10:19:05



